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I CENtRAL ADMINISTRATIVE TRIBUNAL 
GUAHATI BENCH; ;GUVAHATI.5 

O,A.No. 	43/95 

Misc.Petn. 

C.P. Ne. 

R.Appl; 

Shrj Padam Chand Jam 
• • a a • • • • a • • • • a a • . • • • • . •. . • . . . . . . • . APPLICAI\JT ? S 

frrs •  

Union of 'India & Others 	 RNDENT1S • • • s • a a a • aas a.a. ••.. a a • • • • • • • a I •.ia a • 

Sri R,C.D.as • • . . . . • . • . • . . . . . . . . . . • • . • . . . . • . • FOR THE APPLICANTS 

• • . a • • • • a • • • • • a a a a a a a • . . a a • a a a a S 

J. 4- 4.-PIP. Cifr • •...... 	RES  

ICE NOtE mDAT E 
- ORDffi 

2i3,5 Mentioned for urgency in the matter. 

'11s I 
ivr, R.C. Des, 	learned advocate for the 

appJC.UJ. 

f,rm 
? 

: 

applicant. 
and 	w!:jn ttc 

C. F.of R. SUI 
deposited "dc 

!;. R.C.flas states that 	it does not 

appear that the applicant has not been 
ated t relieved so far from the present post. 

His prayer is to stay the transfer order 

in the promotional post to Anantapur 
Annexure V dated 15.2.95 till the disposal 
of his representation submitted on 21.2,95 

1  Annexure VII. 

We would therefore direct the respondents 

to consider and decide the representation 
t 	 t 

of the applicant as early as possible and 

in the meantime if the applicant has not 
so far been relieved, consider whether 

he may not be relieved till his represen 
, tation is disposed of. Having regard to 

tht nature of the reliefs sought the applj_ 
t cation could be considered as premature. 

and any grievance if arises after a decisior 
V ofn his representation is taken that would 
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21,3.9 	aff.ord the actual cause of action to 

the applicant which he will be at 

• 	 liberty to pursue in accordance with 

. 	law. An application merely for the 
• 	 purpose of interim relief would not 

ordinarily be entertained. The applicant 

ought to have requested the respondents 

to stay the transfer pepding disposal 

of his ±érseñtation and Tribunal 
irL 	b4JL-4 

d nóttherf.r.—be interfer 	in 

sch matterz. However, since the appli-

cant has actually filed a rep'esentation 

and it is pending the above direction 

is rnad,e to the respondents. Subject 

theretothe application is summarily 

rejected with the liberty to file a 

fresh application if necessary after 

the representation is disposed of or 

• k-e-p.g pending for the requisite 

period under Secton 21 of the Adminis-

trativ,e Tribunals Act a.h.-n therei 

after. Copy of -the order be supplied 

to the counseL 

Mr. C. Sharma, Addi. C.G.S.C. seeks 

to appear for the responcents.However 

hesays J?ewill  have to obtain instruc-. 

tions if A iS required to make any submi-

ssiori We do not think that occasion - 

arises'f-e.The request of the learned. 

addl. C.G.S.C. is noted. ivlr. Sharma is 

requested to file his memo of appeararce 

Member 	- 	Vice-Chairman 

(4 
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IN THE CENTRAt. ADtJINISTRATIVE TRIBUNAL 

CLJtJiHATI BENCH. 

Shrj Padarn Chand Jam 

RID 1:4_i cant. 

- Versus 

Union of India and 2 •lJrs. 

esp on dents, 

L1& E X 

Particulars of 
documents 

pae No. 

Ce\' 
• 	 1. 	Application 	 - 	 1 to r7 

2. 	A nnexure-I 

/ 	3. 	Annexure-li 	 (9 

	

, 	 4. 	Annexue-III 	 1-6 

5 1 	Annexure-.IV 	 11 
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OF 

IN THE CENTRAL ADMINiSTRATIVE TRI8UNA1 

CUWAHATI BENCH 

IN THE MATTER OF : 

An applicatiOn under Section 14 of the 

Central Administrative Tribunal Act,1985; 

AND 

IN THE MATTER OF : 

ShrI Padam Chd 3am 

son of Shri G.C.Jain 

Biawanath Cherish, 

District :Sonitpur, Assam 

.... APPLICANT. 

- VERSUS- 

:flflf India,, 

represented by the 3oint. Secretary, 

Ministry of Agriculture 

(Department of Agriculture & Cooperative 

Krishi Bhawan, N.De1hi 

The Director, Farm Machinery 

Training and Testing Institute, 

Biswanath Cherish, Sonitpur District, 

Assam. 	 • 

- 	 S 	 • 	 •...•. Contd... 
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3. Under Secretary to the Government of India 

Ministry of Agriculture 

Department of 4gri & Coopn., 

New Delhi 

I... RESPONDENTS. 

/ 

DETAIiS OF THE APPLICANT: 

1. Particulars of the applicants : 

Name of the applicant : Shri Padam Chand Jam 

Father's name 	 : Shrj G.C.Jajn 

(uI) Age of the applicant : 50 years 

(ivesignation and parti- Assistant Engineer(T 

culars of the Office • FMTTI Biswanath Chariall, 

(Name and Station) in 	Dist. Sonitpur,Assam, in 

which employed before 	the Office of the O:irector,  

ceasing to be In service - FilTh Institute, 

Biswanath Charjalj. 

2. Paiticulars of the respondents : 

(i) Name of the Respondents :1. Union of India represen- 

ted by the Jt.Secretary, 
Govt. of India,ministry of 
Agriculture (Deptt.cf Agri 

& Coopn) ,Krishi Bhawan, 

New Delhi...170001. 

2. Director, Farm flachiner' 

Training and Testing Ins-

titute,Biswanath Chariali 

District Sonitpur,Rssam 

3. Under Secretary to the 

Govt. of India,flinistry of 

Mgriculture(D;aptt of Agri 

& Coopn)Krishi Bhawan, 

New Delhj-110001. 
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3. Office address of Respondents: 

(iI)flffice address for Respondent No.1 is same 

as given in Item No.1 above 

Office address for Respondent No.2 is same 

as given in item No.2 a bove 

Office address for Respondent No.3 is same as 

given in Item No.3 above. 

(iv)ddress for service of notice - As mentioned above. 

L Particulars of orders against which the application 

is made : 

The application is made against the following orders 

(i) Order dtd 15.2.95 

(ii)passed by the authority and communicated by 

the Under Secretary to the Govt of India,Ninistry 

of Agriculture (Department of Agriculture & Coopn) 

Krishi Bhawan, New Delhi 

5. Subject in brief : 

( 	That your applicant begs to state that he was 

appointed as Dra?tman in the Central Farm Ilachinery 

Training and lasting Institute, Budni (h.P.) on 4,9.70. 

(b) That thereafter long long after his initial 

appOintment he was promoted to the post of Technical 

Assistant in the said Institute and worked till 4.6.91 

upto the full satisfaction of the authority concerned 

and also without any blemishes. 

09 . 4 
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That your applicant begs to state that 

the competent authority was again pleased to 

promote and appoint your petitioner as Assistant 

Engineer (Testing) on purely adhoc basis and 

posted at North Eastern Region Farm Machinery 

Training and Testing Institute, Biswanath Chariali 

District Sonitpur (Assan with effect from 4.6.91 

and for a  period upto 29,2.92 or until further 

orders whichever is earlier vide Notification 

No.9-18/90—IIY(Admn) Government of India,Plinistry 

of Agriculture dated September, 1991 and your 

petitioner was relieved of his duties from the 

Institute in the afternoon of 31.5.91 to take up 

his new assignment as Assistant Engineer (Testin 

at North Eastern Region Farm Machinery Training and 

Testing Institute, Bisuanath Chariali,Sonitpur 

Assam after availing joining time. 

That your applicait begs to state that 

after completion of one year of service at Bisw.nath 

Chariali, t4ssam your petitioner submitted a 

representation on 11.5.92 requesting the authority 

to revert your petitioner to the post of Technical 

Assistant with parent department, i.e., Central 

Farm Machinery Training & Testing Institute, 

... 5 
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Budni (i.P.) on the ground of his family troubles 

and ill health. But the competent authority without 

considering his aforesaid representation extended 

his service with effect from 1.3.92 to 28.2.93. 

(e That your applicant begs to state that he 

again submitted a representation on 29.1.93 to the 

competent authority for reuersion to the post of 

Technical Assistant with the parent department 

at Budhi (ii.P.) on the ground of ill health,k 

climatic condition and family.troubles. But in reply 

to his representation the Director of the said 

Institute intimated your petitioner vide letter 

No.2-7 91 dtd 31.8.92 that his representation has 

been considered by the IUnistry and as soon as a 

suitable substitute is selected his request for 

•re-patriation will be reconsidered. But a considerable 

time has elapsed without any effect. 

(f) 	That y5ür applicant begs to state that on 

the recommendation of the D.P.C. (Group 'B') of the 

Department of Agril and Coopn held on 13.12.94, 

the Joint Secretary (Machinery) was pleased to 

promote and appoint your petitioner as Assistant 

0 ... 6 
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Engineer (Tasting) on officiating promotion 

basis vidI order No.6-8/93 MY9A dim,) dated 

15.2.95, Govt. of India, Ministry of Agriculture 

and posted at Anantapur (A.P.) and communicated 

by the Under Secretary to the Government of India, 

Ministry of Agriculture,Departrnent of Agriculture 

and Coopn,. ignoring the representation submitted 

to the authority by your petitioner and letter 

No.2-7/0I d9ted 31.8.92 issued by the Director 

-(Ann exure-U). 

(g) 	. That your 5pplicant begs to state that 

shile he was expecting of posting in the parent 

department - Central Farm Machinery Training & 

TestiagInstitute, Budni (i.P.) he has been trans-

ferred on officiating promotion basis as Assistant 

Engineer (Testing) to An5ntapur (A.P.), inspite 

O f several representations for transfer to the 

parent department at Budni (M.P.) on the grounds 

of ill hEalth, climatic condition and family 

t ro U b lea. 

6. Jurisdiction of the Tribunal : 

The applicant declare .
sit that the subject 

matter of the order against, which the petitioner 

wants redressal is within the jurisdiction of this 

Tribunal. 

... 7 
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7. 1.. imitation : 

the applicant further declares that the 

application is within the period of limitation 

prescribed under Section 21 of the Administrative 

Tribunal Act, 1985. 

B. Facts of the C5 

 That your petitioner begs to state 

that he was appointed as Draftman in the Central 

Farm Machinary Training and Testing Institute, 

Budhni (Pi.P.) and after rendering faithful and 

sincere service to the Institute uithout any 

blemish and he was promoted to the post of 

Technical Assistant in the said Institute and 

worked till 4.6.91. 

That your petitioner begs to state 

that he was again transferred and posted as 

Assistant Engineer (Testin 	on purely adhoc 

basis at North Eastern Region Farm I1achinery 

Training and Testing Institute, Biawanath Chariali 

District Sonitpur, Assin for a period upto 

29.2.92 or until ftirther orders whichever is 

earlier vide Notification No.9-18/90—NY(Admn) 

0.. 8 



PPP  
I 

I .  

.-8 - 

Gout of India, Ilinistry of Agriculture dated 

September, 1991 and accordingly he was relieved 

of his duties from the Institute on 31.5.91 to 

join his new assignment as Assistant engineer (Testin4 

at North Eastern Region Farm Machinery Training 

and Testing Institute, Bjswanath Chariali,District 

Sonitpur, Assam after availing the joining time. 

(nnexure-I-II) 

cii) 	That after the completion of one year of 

service at 8iswanath Chariali Assam# the petitioner 

submitted a. representation on 11.5.92 requesting 

the authority to revert him to the post of Technical 

Assistant to the parent Department, Central Farm 

Machinery Training and lesting Institute,Budni 

(IVLP.).But thecompetent authority without considering 

the petitioners representation extended his service 

w.e.f. 1.3.92 to 28.2.93. 

(Rnn exu re-Ill) 

(Iv) 	That your petitioner again submitted 

representation on 29.1.93 and 25.10.93 supported by 

medical certificate to the competent authority for 

reversion to the post of Techinical Assistant 

0.. 9 
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to the parent department Bud. (M.P) on the ground 

of ill health, climatic condition and family troubles. 

But in reply to my pepresentation the Director of the 

said institution intimated your petitioner that vide 

letter No. 2-7/91 dated 31.8.92-PF that his represen-

tation has been under consideration by the Ministry 

and as soon as a suitable substitute is selected, his 

request for repatriation will be reconsidered. But 

a considerable time has elapsed without any effect. 

(Annexure-IV). 

• 	 ( v) That your petitioner begs to state that on 

the recommendation of the D.P.C. (Group 'B') of the 

Department of Agri and Coopn. held on 13.12.94 the 

Competent authority was pleased to promote and 

appoint your petitioner as Asstt. Engineer (Testing) 

vide order No. 6-8/93 M (Adrnn) dated 15.2.95 and 

posted at Anantapur (As). 

(Annexure- V). 

( VI) That in connection with the matter stated 

above your petitioner begs to. state that before the 

D.P.C. was held on 13.12.94 your petitioner submitted 

several representations before the Competent authority 

tequesting for reversion to the parent department 

to the post of Technical Assistant at C.F.M. & T.I., 

Tractor Nagar, Büdni (HP) vide'letter dated 25.10.93, 

1.9.93...... 
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District Sonitpur, Assam - Respondent No, 1 for 

redressal as regards transfer to the parent depart-. 

merit- central Farm Machinery Training & Testing 

Institute, Budni (HP) (Choice of place) as per Rule, 

but no relief is given to the applicant till date. 

Matter not previously filed o pending with - 

any other Court : 

The applicant/petitioner declares that he 

has not filed any application, writ petition or suit 

before any Court of law or any other áuthority.  

Relief sought : 

In view of the facts and circumstances stated 

above at paragraphs 3, 4 and 7 9  the petitioner pray 

'for the follong reliefs :- 

i) To direct the authority to consider 

his representation/appeal and post him 

to a place of his choice as mentioned 

in the Aepresebtation,  

II) To restrain the authority from giving 

effect to the impugned transfer order 

No. 6-8/93-MY(Admn) 9  Govt. of India, 

Ministry of Agriculture (Deptt. of 

Ariculture & Coopn.) dated 15,2.93 till 

the disposal of the representation. 
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III) To any other relief or reliefs to which 

the applicant is legally entitled under 

-• 	law and equity may also be granted. 

13. Grounds for Relief : 

I) That the authority concerned has passed 

the impugned order of transfer without 

taking into consideration the several. 

representations filed by the applicant for 

posting him in a place of his choice on 

the ground of his ill health, climatic 

condition and family troubles supported 

by medical certificate. 

That as per provisions laid down under 

P.R. & S.R. Rule 8 and 9, the applicant 

Is legally entitled to claim for posting 

him in a place of his shoice. The..appellànt 

has already completed 21 years of service 

and also completed four years of service 

working in the North Eastern Region. The 

authority concerned while passing the 

transfer order has completelyoverlooked 

the said aspect Of the matter. 

That the applicant by submitting repre-

sentations after representations made out 

valid and sufficient grounds for posting 

him....... 
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him in a place of his choice i.e. Central 

Garrn Machinery Training & Testing Insti-

tute, Budni () being a choice of his 

posting, he is legally entitled to such 

posting. 

14. Interim order if any prayed for : 

The.petitioner prays the following interim 

order for the ends of justice. 

The order of transfer dated 15.2.95 issued 

under No. 6-8/93-.M(Admn.) by the Government of 

India, Ministry of Agriculture (Deptt. of Agriculture 

& Cooperation) may be stayed. - 

• 	 15, 	The applicant desires to have the oral hearing 

at the stage of admission. 

16. Particulars of Bank Draft/Postal Order in 

respect of application fee : 

	

• 	Ap plication fee 	 --- Rs 1 50 1 00 

I 
	

Number of Indian Postal Order :— 03 883833 

Name of the Issuing Officer :— Gauhati Post 
Office. 

Dat'eof issue of Postal Order :— 20.3.1995 

4, Pest Office at which payable :T Guwahati. 

p 

1 
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17. List of Enclosures : 

Letter No. EST/5-80/70 dated 31.5.91 issued 

by the Administrative Officer on behalf of 

Director, Govt. of India, Central Farm 

Machinery Training & Testing institute, 

Tractor Nagar, Budni (MP) 	- 

Notification Nd. 9-18/90-MY (Admn) dated 

Sept.'91 issued and communicated by 

the Under Secretary to the Govt. of India, 

Ministry of Agriculture, Deptt. of Agricul-

ture & Coopn., New Delhi. 

Fetition by Sri P.C. Jam, addressed to 

the Joint Secretary (PP & MY) Deptt. of 

Aqricultural & Cooperation, Ministry of 

Agriculture, New Delhi dated 11.5.92. 

Letter from Sri P.C. Jam dated 29.1.93 

addressed to the Joint Secretary (PP & MY) 

• MinIstry of Agriculture (Deptt. of Agril & 

Coopn), New Delhi, 

Letter from Sri P.C. Jam dated 1.9.93 

addressed to the Joint Secretary (PP & MY) 
'S 	

Ministry of Agriculture, New Delhi. 

Letter from Sri P.C.. Jam .dtd. 12.10.93 

addressed to the Joint Secretary (PP & MY) Mi-

nistry, of Agriculture, New Delhi. 

contd..... 
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7. Letters from Sri P.C. Jain dated 25.10.93, 

29.12.93 addressed to the Joint Secretary 

(MY), Ministry of Agriculture, New IDeihi. 

B. Medical certIficate issued by Sri K. Bora, 

Medical Officer N.E.R. Farm Machinery Training, 

& Testing Institute, B. Chariali, Sonitpur 

District, Assain. 

9.. Letters from Sri P.C. Jain dtd. 10.5.94 9  

22.9.94 9  18.10.94 9  9.1.95 9  6.3.95 and 25.10.93 

addressed to the Joint Secretary (PP & MY) 

Ministry of Agriculture, New Delhi. 

10, W.T. Message dated 9.3.95 from Sri P.C. Jn 

addressed to the Under Secretary Machinery 

AGRIIA, New Delhi. 

.Copy of FR & SR Part I regarding concession 

for serving in North-Eastern Region for the 

Central Government employees. 

12.. Order dated 15.2.95 issued by the Under 

Secretary to the Govt. of India under No. - 

6-.$093-94 -MY '(Admn) Govt. of India, Ministry 

of Agriculture Deptt of Agrii. & Coopn.,. New 

Delhi regarding transfer on promotion. 
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VERIRICZTI0N 

I 	 I, Sri Padam Chand- Jam, Assistant 

Engineer (Testing) North. Eastern Region Faim 

• 	s 	 Machinery Training & Testing Institute, Biswanath 
• 

	

	
Chariali, tistrict Sonitpur, Assam, Son of Sri 

G.C. Jam, aged about 50 years, resident of 

• 

	

	 Biswànath Chariali, District - Sonitpur, Assarn, 

do hereby verify that the contents of paragraphs 

of item No. 1 to 	are true to my personal 

kflowledge and those made in paragraphs ' 

are matters of records which I believe to be 

true. 	• 

And I sign this vrification on this 

the 20th'day of March, 1995, 

Dated  yt/~3/,qs - 

' Place : Gauhati 	 I.  

• 	 •- 	
- 	 Signature 	 • 

To 	 • 	 • 	 - 

• 	
• 	 The Registrar, 

Central Administrative Tribunal, - 

Gauhati Bench, 
• 	

• 	 Guwai'iati. 



O3vezmnent of India, 
central Farm M8chinery 
Training & Testing Institute, 
Tractor Neger , Budni(M.P.) 466445 	el; 
Dated the 31st May,1991 	

I 

OFFI CE  ORDER 

(bnsequent upon his acptance of the post of Assistant 
Zf 	Engineer(Testing) at North Eastern Region Farm Machinery 

/1 

	

	Training & Testing Institute, I3iswanath,Charaili,Distt.Sonjtpur 
(Assam)ofrered to him vide Ministry of Agriculture(Deprtment of 
Agriculture & QD..opn),New Delhi,letter No.9-18/90-My(Admn) dated 
the 9th February,1991 on the terms and conditions stipulated 
therein,Shri p.C.Jain, Tethnical Assistant of this Institute is 
hereby relieved of his duties from this Institute in the afternoon 
of 31st May, 1991,to take-up his new assignment as Assistant 

iidhOc 

	

	Engineer(Testing)/at North Eastern Region Farm Machinery Training 
and Testing Institute, Biswanath, Charaili,Distt.Sonitpur(Assam) 
after availing Joining time as admissible-under the nUes. 

a 
V. H. HA VALDAR) 

- 	 Administrative Officer 
for Director 

DISTRIBUTION 

Shri P.C.Jain, Technical Assistant 

Accounts Section(2 copies) -LPC may please be prepared and 
passed on to Estt.Section, 

General file of Tedinical Assistant 
Caretaker 

Opy to: 

The Under Secretary(Machinery) to the Govt • of India, 
iinistry of Agriculture(Deptt, of Agri & O>-opn) 
Krishi BhaWan, New Delhi- this has reference to Ministrys 

letter referred to above. 	 I  

The Director, North Eastern Region Farm Machinery Training 
and Testing Institute, Biswanath, Cheraili, 
Dist, Sonitpur(Assarn) 	His service records,T.Jr.C ,@ etc* 

shall be sent in due course 0  

The Pay & Accounts Offlcer(plant Potecion & Misc) 
Old CQD Building, Block-III,Level-IjI,N.H...IV, 
Faridabad(Uyana) - with request that the G.P.F. account 
NO.PAO/TTc73of Shri P.C.Jajn,may kindly be transferred to 
Pay & Accounts Officer, Madras on allotment of new  
account number. 

The Pay & Accounts Officer,Ministry of Agriculture 
(Deptt. Of Agri & Co-opn),191,North Usman Road, 
adras-600_017(Tamjl Nadu) - He is also requested to 

kindly allot a new G.P.F. account number to Shri P.C.Jain, 
under intiniation to this office as well as to PAO,Faridabad. 

for Director 

,•1 

-- 	 - 
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1,) (To BE PUBLISHED IN PART-I &CTION 2 OF TiL GAZUTT 
OF INDIA) 

No.9-18/.90_14y(Admn.) 
Government of Indi5 

Ministry of Agriculture 
Department of Agri.. & Coop. 

••.••••.... 

Krjshj Bhavan, New Delhi 
Dated the 	Sept., 91. 

NOTIFICATION 

he Competent Authority is pleased to appoint 
Shri P , di Jam, Technical Assistant, Central Farm Machinery 
Training and Testing Institute, Budni (M.t'.) as Asistant 

(- 	1n.gineer (Testing) in the scale of pay of Rs.2OOO6O23OO_EB... 
75-32OO-1Oo-35o on purely aIhoc basIs at North-iastern Region 
Farm 14achine'y Training and tmesting Institute, Biswanath, 
Chariali, Distt. Sonitpur (Assam) w.e.f. 4-6-91(forenôon) and 
for a period upto 29th February,, 1992 or until further orders 
whichever Is earlier. 

(R. Kandir) 
Under Secretai'y to the Govt. of India 

To 
The Manager, 
Government of India Press, 
Farjdabad (Haryana) with Hindi version. 

2-ORY—to" 	. 
1. Pay & Accounts Olfice, Depart,ent of Agriculture & Coop., 

Old C.G.O. Complex, NH IV, Faridbad (Hàryana).' 

P.C. Jam, Aástt..ingineer (Testth), Northijtern 
• .....gion Farm, Maçhinéry Trg. & Tsting Institute, Biswan.ath, 

Charlafl,,.Djstt. Sonitpur(Assam). 	 0 	
- 3. The Director, Central 1"arr1 Machinery Training & Testing 

Institute, Budni, (M.P.). 	 . 
t.,The D1recto,Northern Region Faj'm' P'Iachinery Training. and.  

: Ttihg.ns4ute, Hissar (Haryana). 
The Director, Southern Rgion Farm Machinery Trg. & Testing 
Institute, Garladinne, Distt. Anantapur (A..P.).. 
The Director, North-fastern Region Farm Machinery Training 
& Testing Institute, Biswanath, Chariali, Distt. Sonitpur 
(Assam). 	 . 	. 
AS(S)/JS(PF&1'4Y)/Ds(PP&My)/Jc(My_I/Jc(1y...II)/DC(My)/ 
AC(MY)/US(MY)1 	

•0 

8, Pe'sonai. file/Guard file/Service Book/Sp9re copies. 
9. Pay & Accounts Oftice, Lptt. of Agri. & Coop.., 16-A, 

Akbr Road 1  New. Delhi.: 	 . 

(R. Karidir) 
Under Secretary to the Govt. of India 

0• 	 . 	 . 	 V 	 ,. 	 .' 	

. 	 ... J 	

0 
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To 

The Joint Socretnry(PP&MY) 
Ministry of Agriculture, 
(Deptt. of Agri. & Coopn.), 
Krishi Ehnvan, 
NEW DELHI-110 001. 

Subi- Application for reversion to the post of Technical. 
Assistant to the parent department- Central Farm 
Machinery Training & Testing Institute,Budni(M,P.) 

''S.... 

Sir, 

Respectfully I am to submit that I was hOP61fitha  
to the post of Assistant Engineer(Testing) on purely 
adhoc basis at North Eastern Region Farm Machinery Tra-
ining & Te(.ing Institute, BiswanathChariali (Asem) 
w,e,f, 4.6.91 vide Ministry's order No.9-18/90-MY(Adm.) 
dated SepL,'9l for a period of one year or upto,292.92 
whichever isarlier. Although the Ministry has extend 
the term of my adhocappointment for anàther one year 
w,e.f. 1.3.92 to 28,2.93 but duo to the circumstances 
prevailing at my native place including Budni wheró my 
family members are residing at present, I am unable to 
Continue here for futher period. I am submitting here 
-under few points for perusal and sympethetic considera-
tion of my case. 

1, The climate of this aren does not suit to my health 
and I an always ailing with one or other disease. 
My fther/is of such old age and requires my presence 
near to him. In addition to this, I have to l',ok 
after my family affairs. 
My two chilir.i 	tuJyiftn Secondary classas & 
requires Jfly prSrice t 	JIJJ.cIC tI)r)m in thir study 

Lh the children have lesn the poiti,n of 
their marks after my joining here. 

My wife is also a B.P. pati(?nt and always roqu.res 
my presence to manage her trntment from time to 
time. 

It is, therefore, requested that rnjcase may 
kindly be considered syrnpethstically and pass th order 
for my reversion from this Institute to the post of 
Technical Assistvnt at Central Farm Machinery Training 
P Testing Institute, Budni,.(M,P) as earlyas possible. 

Thanking you sir, 
Touts fa9/ifut1y 

\ Ll 

t)4P 

f ( 

Copy to 
ASS IST NT 

• 1 1,' 

JAIN) 
NINEIR(T) 

The Director, Central Farm Machinery Training 
& Testing Institute, Budni,(M,P,) 
The Director, North Rastern Region Farm 
Machinery Training & Testing Institute, 
Biswanath Chariali, Distt. Sonitpur (Assatn) 

ASSISTANT ENGINEER(T) 



MW-YWL WY  
Iho Joint 	crotary(PP&MY) 
Ainistry of Ajriculturo, 
(J)tptt. of A!,ri. & Coopn. ), 
(rihi flhavan, 
JJ1 I).LjQ 	

JT 
-. 110 001 

ihrciuh Diroctor, 	 T.&.T 1. 
!iswanath Ch;.r1l1 

Subjoct r- AppUcotlen for rrvc:rs1on to the poet of 
Tuchnicl Asistnt to the parent doartmont - 

•Cont.r1 Farm Mac1itn"r' Training 	Tsttrig 
Xn'd;itute, F3udni (n.r.) 

•1• ••* •.e S.. 

fl,spect2(i c, 

Kin1y rf or my reprcccmtatton 'atd 11th!v\ayp 

1992 requentinj to rol&ovn mo from the poet of Assitant 

rnjinr(Thstth), North ast'rn I1scjion Farm Machine\Y 

Tralnine.j. 1, .Trting Institute, iw.nath Chariali, (A?s;m) 

to my pir.mt ':teprtmrnt centrü Frt Machinery Trinir\ 

and Tctin'j rntitute, I3udrii  

in this connectioni I havo nn intimated by the 

Dir..ctor of thIs Institute vidi l'tt'r 10.2-7/1-PP dated 

tho 31st. 	1992 st:tin;i th:L ny repr)sonttlon has 

been ccnsider&i by the Ministry and as soon as a suitable 

substitute is selected my rqucst fr ropariatiofl will 

he ZOcO1tsidcred. 

A considerable tim::. hs boon passod there after 

and I gould Iiko to roquGst you sir, that the climatic 

condition arid water of this place is not favouring tue. 

t)uring ia;t four months F'rlod I h:v" iiotn a'imittod twice 

in th Civil 1k3pital Icr iibm'nL of ny stomach. Duo 

to this stom3ch trouble I alt.ays feel sick and dl.flcult 

to work mf)rD in this rnql.cu, t..y r*Lhr family members 

rasiding at pudril and my aifo is also in sick condition 

and 	od my presonce thi'i. 

It is, thorofQrc, request'd that my case may 

kin'i ly bi reonn1dchrfld nyr.ipnLh L&c1ly nd pass the order . 

for my rov•:rin from this tnsL tut.' to tho post of 

Tochni.l Assistant at 	 I., fludni. (M.P.) ley 

the onL  of February, 1993 ('1 Rri orly as POsslblo- 

Thanklwf 

 

you; 
Your'. faitrful1y, 

l 
- 	 ( ' .0 • JAP' 	). 
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- 	, 	Ministry ofgriCU1tUr.. 	 ..- 

(Departn'ent of AgricU1t1re &  
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1 vi 	U1veU  
•:.4 shi.pbawaz)jLNew. Pelbi 
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• Asstt.gineer(*Testir1q) 1 	- 	.• 	'• •-• •. f• • • . 	• 
on ad-toc basis). 	 / 

ShriJ.J.R.NrWare.. •-' 	 . 	with effect frori the-'-. 
date he agsuives,charge .'• 
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• . 	2. :r-, With,theap±oVa1'Of, the npetent authority 1n.the 
DepartrPeflt of Agricu1Eur& operation, .the fo11owing postng/ 
'transfers of A5is4ntgirieers(Testing), FN]TIs..have a1s ' 
1eefl ordered 

 
b 	 1 	 •.., 

	

. 	' Reipatk 
' 	 - 

C.Jains 	Assam 	Y AnafltapUr 	Against vacant 

	

tnstjtute 	Institute 	post. 4  
• 	 . 	 . 	. 

2.. 	Sh.J.J.NarwareOflpZ0m. 	Budni- 	. • — do-. 	. 
tion, 	Institue 

3. 	Sh.C.RLohi 	On prorroti5n Assarr'Instt, 	Sh.P.C.Jain 

- 	 r 	' 	trarisferre4.... ' 
I

,, 	 • 	
• 	

:' 	:. 	
• 	-- 

• . . 	.• 	• 	 . ' 	. 	Re P. Aqgarwal )'. 	. 
Under .Secreta.:t0 -the,.ofIndi 
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• 	• 	 - 	 • 	 - 	 • --' r 	. 

• 	- 	. 	 ..A 	 - 	 •• 	 • 	. 	-• 	- 	• 	••. 	• 	
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- 	' 	 . - 	 • - 	- 	
• 	A • 	• 	- 	• 	• • • • 	- 	. 	. . 	. 	• 	

.• 	• 	
. . 

- 	• 	 . 	. •- 	 - 	 • 	
•. 	-'4 
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Pay & Accounts Officer, Deptt. ofri. & Coopn., 
OldC.G.O. Complex, l3lock-III, Level-Ill, NHIv,, 
Fridabad( Iaryapa). 

Par's& A 	tOfflcer. Deptt, of Agri. & Coopn., 
191, Ibrth Usrpan 	 Nadüj. 

. The Director, NDrth Iaétern egion F.-p Machinery 
Training & Testing Institute, Biswanth.Ch..ri1j, 
Ditt.ñitur( ssn 

. The DIrector, t'brthern Rgion F-rrr" Itach1riery Tiaining 
& Testing Institute, Hissar (Hryana). 

.5, The Director, .cntra1arrp ,  Machinery. raining & Testing 
Institute, Budni  

The Director, Szuthern Region FarniMachiriery Training 
& Testing Institute, Garladjnne, Distt.kiantapu(A.P.) 
( 4 copies Y. 
05ficials concerned ( 3 copies ). 

8, 1-ersonal files (• 3 copies  

. C(y)/ DC(y) / AC(ty) / My(I&P) / My(AI) / SRO(My) 
A5j stánt Engineer..' 	 - 	 S 

 , -• 

kS to J$ (NDM,Fy & My)/ Director(PP.&:Ny)/US(My). 

Guard file/ Spare copies (b). 

S...... 

I' 
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From : 

The Joint Secretary 	fPP&MY) Ministry of Agricultu 
(Deptt. of Agri, & Coopn,.) 
Krishj Bhavan, 
NEW DELHI - 110 001,, - 

Shrj P.C. Jam 
Assistant Englnoor(Testjflq) 
North Eastern Region Farm 
Machinery Training & Testing 
Institute,BISWMATH CHARIALI 
Distt, Soflitpur(Assam) 784176. 

Dated; 	(' 1 

Through the Director, North EastErn Region Farm 
Machinery framing & Testing Inst itute, P0 : BISWAATH CJJAflIALI ( Assa ). 

SUB :- Reversion to parent departmnt to the 
post of Technjcaj Asjstnt at C.F.M.T&TI 
	Tractor Nagar, Budni ( M,P.) 

. . . . . •. 
Respected Sir, 

Kindly refer my representation dated 11,5,92, 29.1,93, 
16.3.93 and 3.R,93 rgardjng relieving from this to 

Central Farm Mchtnery Training & Testing InstituteTractor 
Naoar, Budni, But tili. now J have not received any 
reply from your kind self. 	 favourable  

Therefore, I am again and again requesting you 
sir, 

for sending favourable order to relieve me from this IflStjtute 
as early as possible. 

Thanking you, 

Your 	falthfu'lly, 

--- \ 
( P.C. JAIN ) 

I 

J 

4. 
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/ 

Frogs * 	P.C. JAIN 
Assistant Engin.ez(T.ating) 
Ears Machinery Training and 
T.stin Institute(N.E.R.) 

	4/ 

BISWANATH CHARIA1I 784 176, 
Dlstt. Senitpur ( Assa*  ) 

Dated 1jQ.10 .d1 

The Joint Beor.tary(PP S. MY) 
Ministry if Agriculture, 
(D.ptt. of Agri, & C.epn.), 
Krtshi Bhavan 
IW pELHz iic OQI. 

Thr.ugh the Directer, North Eastern Ttegi.n Farm Machinery 
raining & Testing Institute, Biswanath Chariall 

(Asuss) 

SUB i ?Wvorsi.n to parent department to the post of 
Technical Assistant at C.P.M.T,&.T.I., Tractor 
Nagar, Budni ( M.P.) 

•1e•• 

Ptespected Sir, 

Kindly refet my repreaentatiens dated 11.05.92 0  

9.01.93 0  06.03.93, 03.08.93 and 01.09.93 regarding 
relieving from this Institut, to Central' Farm Machinery' 
Training & Testing Institute, Tractor Nagar, Budni,(M.P.). 

Therefore, I am requesting you air for sending 
	N 

favouzaSlo .rdr to relieve me from this Institut, as 
early as possible. 

Thanking you, 
Your a faithfully, 

'1 

C P.C. JAIN') 

z  V", 
40 ,  

p 

0 



From t P.C. JAN, 
AflJ5TAfl' 
North F.astsrn Region Farm 
Machinery Training & Testing 
Institute, P0 s B.CHARIALI, 
tJistt, Sonitpur ( Aseam ). 

P*tej the )f  

The To1nt Slcretary(My) 
Ministry of Agriculture, 
(Deptt. of Agri. & Coopn.), 
Prishi Bhavan, 
NEW DELHI • 110 001. 

11111111 	I 

.f 
' 

I 
( 

to, 

49&O L 
	

L±t- - 

Through Director, N.L.fl.F.M.T.&.T.I., Biswanath Chsria3I(Ass,a). 

SUB t- Transfer to tho post of A;oistant Enginoex(T.stjng) at 
Centraj Farm Machinery Training & Testing IflStitut•,Bdj, 

fl/Sir, 

I am to state that I am working in this Ihatitute since last 2Y2 years on the post of Mslstant Engineer(Testjng) on 
purely *dhoc basis. I was uator most Technical Assistant at Oantral Parts Machinery Training and Testing Institute, Budni 
(M. 

	

	 , p,) from where traflseaj On adhoc promotion at this North 
Eastern Region Institute for the Oeriod of one year. Now I am '. 
Completing my extension on 28,02,94. 

At prcsent a ,Post of Assistant Engineer(r.stjng) is vac.nl 
at Centrj Farm Mnchtney Trsning nnd Testing Institute, øudni, 
(M.p,). Hoinç,I.'seor Most technical Assistant and having 272 
years experience of A3sitant Enginer(r) at this Institut. 
I Should bø consicierod fr the post of Assistant Engineer(T 
at Dudral and transfsred to !3udnj. 

Since last onn yez I am r-equest1n4 to Ministry fOr my reversion to Parent departmant due to unsuitable climatj 
Condition and sickness for whicF a certificate btoctor suthorised Doctor of this Institute was subtsjtted in which 	has ' advised to change the plaee( A photocopy of certificat, is 
Attached for pPrusaj ). 

Now I am açjain requesting you sir, for kind conatders$ .  tion for my transfer to the pot of Assistant Engineer(T,.tjng \ 
at my parent department Central Farm Machinery Training and 
T*Stlnq Ifl*t1tutc, Budj 

Thanking you 

Your's faitffuui 

1 
Copy ,  to t- ( P.C. JAIN ) 

1  Joint Commissioner(My) 	Ministry of Agricujtue, (Dept. of Agri. 	Coopn), 1rishl Bhnvan, N3W  DELHI 	110 001. 

.4 

I 
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P.C. J*ln, A*itjt ng1he.x'(tj,) 
ot North Eáter  11606ft Psrm MOøh1n6y 
f±inin' & 1'4ting 1ntitutê, fl.Chèrtolj 
bi*tt. 56nitpwt (Aai) H • ut ef1nq .  

fioftol tio1i tthry) -. on At Thtjsij, 
84 1 $d1e'hjm to thahço th4 e1irota g 
eatly at pøjbjs 
rèa is 	t *u Ib1 o.  

'1 
M fl. 

MTMCALOP1CrR 
N.EJ. t't  
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From: 

I i I To, 	
(•• 

The Joint Secretary 
Ministry of Agr1cu1t, 
(Deptt. of Agri. & Coopn.) 
Krishj. Shavan, 

QIjj2oo1 

P.0 JAIN 
Asatt. Engineer(T9sjflg) 
Farm Machinery Training & Iestj, 
Institute, B. CI-1AFIALI 	784 176 0  fljntt, Sonitpur ( Asaa, ) 

Reminder No. 

Dated the 22nd Sept., 1994 

SUB :- Transfer from this Institute to Central Farm Machinery 
Training & Testing Institute, Budj - regarding  ••••... Respected Sir, 	

;• 
Kindly refer my no of reqües5 for transfer from this Institute to Central Farm Machinery Trg. & 

Testing Institute Budj (M..) on medical grounds 

I am working here as Asstt. Engineer(eStjflg) since last 3 years and 4 months. At present in Budnj InStitute a post of Asstt. Engineer (Testing) 
climati 	 is lying vacant. Due to unfevourabje c C0flditIø I am not feeling well here and loosing my health day be1 

day. I have already completed my Tennurp Period 
of 2 years, and desire to go back my parent department at 
Central Farm Machinery Training & Testing Institute, BUdfli(M.p.) 

It is, therefore, requested that I may kindly be 
tiansferred from this Institute to Central Farm Machinery Tr and Testing Intjtt6, Budnj as early a 	 g. s possible. 

Thanking you 

Your's faithfully, 

P.C. JAIN.). 	.1 

ASSISTANT EMUNEER (TESTIN(3) 

óopy to the Director, Farm Machi 
InstItute ery Traifl1n & Testj F.B.  8 Chariall, Distt, SenItpu. (Assam for kind information and necessary 

a tien please. 

Asstt.1n :(!) I  

F 

I 



(iL 	,4 '3-t 	tv 
From i 	P.C. JAIN 

Assistant Engineer(Testing) / 
Farm Machinery Training & 	( 
Testing Institute(NER), 
Biswanath Chariali ( Assam  ). 

Dated 
,() 	

, 

d 

The Joint Secretary(MY) to 
Ministry of Agriculture, 
(Deptt. of Agri. & Coopn.), 
Krishi Shavan, 
NEW DELHI - 110 001. 

Through, Director, N1.E.R.F.M.T.&.T.I., Biswanath Chariall. 

SUB :- Choice posting after completion of fixed Tennure in 
North Eastern Region. 

..... .. 
Respected Sir, 

I am to state that 3 years ago I was transferred from 
Central.Farm Machinery Training & Testing Institute, Budni,(M,P,) 
to North Eastern Region Farm Machinery Training & Testing Institute, 
B. Chariali ( Assam  ) to the post of Assistant Engineer(Testing) 
on adhoc promotion. 

I have already completed my 2 years Tennure perid in North 
Eastern Region • 	 and still awaiting my transfer order. 
I have written to Ministry so many times for transfer due to 
myaliment. 	I also personally approached Joint Commiesioner(MY) 
and Under Secretary(MY) in January, 1994 at New Delhi for the same. 
I donot know why it is being delayed th-ough a number of requests 
have been made by me. I am loosing my health in Assam day by day 
and is unbearable. If process of transfer as Assistant Engineer 
is lngthy, I should be reverted back to the post of Technical 
Assistant at Budni Institute where Imay take care of my health. 

It is,therefore, requested that my case should be 
considered sympathetically and I should be relieved from this 
Institute to Central Farm Machinery Training and Testing Institute, 
Budni (M.P.) as early as possible. 

Your'saithfull-ty p  

( P.C. JAIN ) 



ir- 

- 	
'.:• 

I 
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From : P.0 JAIN Asett. EngineOr(Te9ttn) 
Farm Machinery Training & Tasting 
InstitutO, B. CHARIALI - 784 176, 
Distt. Sonitpur ( Aseam ). 

To, 	
Reminder No. 

The Joint SecretarY 	
Dated the 18th Oct., 19940 

Ministry of Agriculture, 
(D.ptt. of Agri. & Coopn.) 
Krishi Bhavan, 
t!ELrV!' -jig 001,. 

JB s— Transfer 
from this Institute to Central Farm Machinery 

training & Testing Institute, Budni - regarding. 
/ 

aepected Sir, 
J(indly refer my no of requests for 

t.nsfer from this 

Institute to central Farm MachinerY Trq. S .sting IntitUt5, 

Budni (M.P.) on med cei ground. 

J 	 I 
am working here as Asstt. Enginee(Jt$t) 

since last 

3 years &.imonths. At present in Budni InStitUt0 • 
poit of 

Asstt. Engineer (Testing) is lying vacant. Ikie 
to unfavoUrabll 

climatic. onditi0n I am not feeling well here 
and loo$iflg my 

'a"bdaY. I have already 
completed my T.hiUX• P.rtod 

health d 

\\ 	
end desire to go back my parent 

department at 
of 2 years , 
Central. Fa,l Machin0tY Training & Testing 

Institute,, Budni(M.P.). 

\ 	
It is, therefore, requested that I may kindly be 

to Central Farm 
transferred from this InstitUtø 
	 Machinery Trg. 

and.Teeting Institute, Budni as , 	
early as poss1.ble. 

n. 

jig 

Thanking you 
Your's faithfully, 

( P.C. JAIN ) 
ASSISTANT EtK3INEER (TESTiNG) 

to the Director, Farm Machinery 
• rainiflg & Testing 

institute (HER), B. Chariali, DtStt? Sonitpur 

(Assam) for Information p1eaS. \ •' 
. 	' 
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I 	 Prows P.C. ,3i$ 

Aeejstnt flgtne,r(i) 
Fern Pthnory 1rsinjng & l 5 ting -, 	 ins titute(psorth 16SLern Region) 

Litt. SONrTrLJR 1/ 
1/ 

'To 
The Joint Scretry(p!y) 
to thQ Cot, of Th5ie, 
Ministry of Agr icu1tur 
(DSptt. Of Agri. . CO...opn) 
ximhj phawa n4  
_w PIu!1. 110001 

'1 HcX%i, Director, t.!r.P • F..T & 
Assam. 

5ubjects Choice of posting after ccVpletjon of t!nnQr 
'''S. 

P/Sit. 
KIM1y refer my t!:riiar requ.?at for trensf,r to ay per.nt office at Pudni.whith is my tholce of plac, for posting On COMPIOLIOn of tnnure period at Nbrth Rae tern Region, 

I •m working at this Th.ititute mince Tune,199,o n  
the post of Ass is tint Rngin.ar(.tjg). on ed.hoc beis 0  I hvs comp1ettd yeats seryjc at North Eastern fl•gio1 
Farm P1chiiv'ry Training & Testing 1natitute Blewlineth.. 
Qerieli, Aaer,,whjth is mudi more than the t.nnure prescrft,, for North Eastarn Region. 

	

It is uerstorc thet th 	cent postof Ass tsteDt Engireer(T) era being filled shortly. • In thin regard,I request you air, that if n'y cees is cons Lderd, I may kindly 
ba posted at the Contril Farm ?'iathinery TZ$ining & lestbg 
In$tttute, adni(l'.p), being my chc1c of posting plse. - 

Thanking you. 

Your ftthfu ly. 

(P.C. 4IN) 
Asistent Iflgit*er(T*stjf3g) 

t)t 1 	0.1 . 
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• The Joint Secretary 
• 	Ministry of Agd.cultur 

(Deptt. of Agri & Q)on.) 
Krishj Bhawan, New Dhj 

(Through 'dtor, Farm 1 ach1nery Trg. & TesUn• Instt., Piswanath Chariali, Asserp), 

Subject; Request for my ChoiCpo 5 t g  
Training& 	 ai- Central Farm Machinery. Testing Institute Budni 	 regang, Respec 	Sir, 

st hbly, I crave to make the following submission5 for your kind and 5yTpathetir considerJ.o 

Sir, .COI equent U Asthistant, Centra 	 pon my prontjon from Technica.. • 	 4Pa 	'lachinery Training  tute, Budn 	 & Tesing Instji. to the'post of Assis 	 t 	... 
&jneer( Testing) on ad-hoc basis with effect from 4-61991 1 1 was Posted to the • 	farm 'achinery 2 raining & Test1g Institt, Bis a •. uth Chariali • 	Assrp, I have been 	rking as Assistant, &g1néer(ji5flg) at sam Institute since 4 •6.9lon ad-hoc basis and hv 

since been 	
on regular basis with effect frozp 13.12.9 4 vide Oer 	

dated 15.2.1995.  regular Promotion t2Z the 	st 
aesobeentren 	

nstjtut 

er Since my ostjn: at 	am InstitUte mare than 3½ years a, I have been suffering fi w rena 	lic wi h excruciating pain even 
during office hoUrS on acunt o. which w forced 	remain on leave many a times and therefore I hive been requesting the 

ItLflistry to revert we to the post of Tecjc 	
sistt even at i.: 	

Rut the Ministry 
}JV 	has O t be en kind th -r-----' 

As 	U re aware Sir, 	rsons 
posted at 1rtti iuste Region for fixed tenure are giv 	

their choice pos.tirg when they .1ete thr tenure. But though I have conpleted more rn 
than the fixed tenure of t 	years and had several timc. reque the Ministry to or my trensfr to fludni Inst 

;i.: to Try health pbl s now I have been transferred to 
Aflaflt 	IflCt•, vide the aforesaid 0er 	';y(  my righ 	 A3) dated 15h Feb.,95,, 

ignor1j 	
tfu' a'-peal f 	I 	 ii.

Choice_postig 

breover, I am S U -'r  Ir  _ ri no fm renal 	lic and my health has deteriorated badly over the last 3½ years. I thought that if c:pe 	
Instituto  1 

or)jd take care of my own health and also could have looked 
af t:er I:y uiod and ai1irJ 	rents (my 

fa ther h.1 : lost hi 
eyesj ght) wo a r whol 1 y d eend1: 	)n me, Bsdes ::j sUdden transfer to 

•' tapur 1 'ti tute hu, increased 
Wy tens 	

and anxiety, partjcu 	
'y because, being the setii jUStice has been denied 	me, ° 	instuctj0.. for 1Choice_postjngi in t s regard 

7 
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2 	 Sir, I have elre'ady served at Assazp Inst.. ute in diffj1t cli tic 
and social COnditions for more than I 	3 ½ years, suffering the pangs o 

parents, 	 f separation from my ailing wife & children. I worked for all these years with Uflflinching dewtjon and sincerety to see that the 15 titute stands on 
its own feet as early as possible and I 	back to 

my family early after ge ing my regular prrro tion as Assistant gineer(Testjg) 

But unfortunate.iy Sir,I was tield in thrall fc'• r quite 

	

• 	sometjnie after hearing the 	
of my sudden transfer co Anant. pur IflStitute,and ever since,, 	
Blood Pressure has risen much • 	and I am feeling very sick and depr ,2 ssed.Therefore, I feel vezy much disheartened to supit that perhaps my sincer hard..rk did flotpay me uliwaty 	 ty and  

this background, I beseech Your kindsef 

	

P 	
reo)naidery appe for posting we to Bidnj 1nstitute on , 	corrpassjon 	

gzound to save me from furtter anguish and any. 

Thanking ibu, 

Di_ QL2.c 
urs faith'çuliy 

?.C.Jaln ) 
Assistant gineer(T) 
F1iTT1, Biswanath Charjalj, 
Di sjt1 Sni tj. 'r (Assarr). 

•l 

1' 
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UNDER SECRETARY MACHINERY 

AGRINDIA 
NEWDELHI 

KINDLY REFER MY REPRESENTATION DATED TWENTYFRIST 
FEBRUARY (1) PLEASE CONVEY FINAL DECISSION IMMEDIATELY (.) 

FACING MENTAL TENSIO'I AND HARDSHIP 

PC JAIN 

TRAKCENTRE 
BISWAHATH CF1AFIIALI 

tri 	4 t/.1ii.4i! T! 1T Zff 

Dated the 6th March, 1995. 	 (P.C'.' JAIN)lf€fn7 

ASSISTANT EiGP'rER(TESTIN() 
FARM MACHINERY TRAINING & TESTING 

784 176 

w 
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/ 	8. Concessions for serving in 	ANNEXTURE  

ky 	North-Eastern Region, etc. 
[Swamy's—FR & SR, Part I I 

Certain special concessions and service benefits are admissible to 
officers transferred to the Not th-Eastern Region and Union Territories 
listed below and to officers of North-Eastern Council when posted to 
North-Eastern Region. These concessions are also admissible to those on 
deputation to State Governments of Manipur and Tripura. 

1. Assam 	 6. Arunaclial Pradesh 
• 	2. Meghaiaya 	 7. Mizorain 

Manipur 	 8. Andarnan and Nicobar Islands 
Nagaland 	 9. Lakshadweep (L & M) Islands 
Tripura 

8. FIxed Tenure- 

	

(a) For staff with service of 10 years or less 
	Three years 

I 	(b) For staff with more than 10 years of service 
	Two years 

Period of leave, training, etc., in excess of 15 days per year, will be 
excluded in counting the tenure period. However, the period may be 
extended in exceptional cases in exigencies of public service or when the 
ernployee.concerned is prepared to stay longer. Deputation allowance will 
be admissible during the extended period also. 

9.tiitlon of choice on completion of tenure.—On completion of the 
fied tenure,, officers may be considered for posting to a station of their 
clRice as fars possible. 	 . 	....-. 

10. Weighthge for promotion, etc.—Eligible officers shall be' given due 
recognition ii the matter of— 	 . 

promotion in cadre iosts; , 
deputation to Central tenuç posts; and 

. 	 . 	
.L 	 • 	 ... ... 

courses of training abroad. 
T4 u gença! iequirment of t last 14iree years' service in a cadre post 

1' 
 tial  between tenure dejitation 1 may be relaxed to two years in 

	

..cqeso 	euioriôus service. • 	.. 	. . 	..
I . 	 • 	 - 

• 	
,, 	 , 	 . 	.., 	. ..... 	.. 	I 	.. 	 . 	. 	. 	•. I 	 . 	 . 	 J 	. 	....... 

c.1ii,Enfly In CR—A specific ehtry. shall be made in the CR of all 
employees who render a full tenure oç service. 
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